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To,

The Registrar,

The National Green Tribunal,
Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in

Sub: Report of The Joint Committee in compliance of the order dated-05.07.2022 passed by
Hon'ble National Green Tribunal, New Dellhi in Original Application No. 392 of 2022
Prasoon Pant &Anr. Versus Union of India &Ors.

Sir,

That in compliance of the order dated 05.07.2022 passed by the Hon'ble National Green

Tribunal, New Delhi in Original Application No. 392 of 2022 Prasoon Pant &Anr. Versus Union of
India & Ors., report of The Joint Committee is annexed herewith and forwarded to you with the

request that the same may be placed before the Hon'ble Tribunal.

Yours Sincerely

Plfndlor

(Bhuvan Prakash Yadav)
Regional Officer

Enclosure- As above

Copy to:

1. Shri Pradeep Misra, Advocate on Record, Hon'ble Supreme Court/ NGT, New Delhi for

persual and necessary action please.
2. Chief Environmental Officer, C-1 , U.P. Pollution Control Board, Lucknow for

information please.
3. Law Officer-1, U.P. Pollution Control Board, Lucknow for information and necessary

action please.

Regional Officer

EARO Blurvan Sir'Letter Pad New 2021 docx

gEerd— Slodio— 12 Y, fpfy @ve, M TR, d@T%— 226010, 39 Wge—www.uppeb.com



Compliance Report

In

Original Application No. 392/2022

Prasoon Pant &Anr.

Versus

Union of India &Ors.

Order Date — 05.07.2022




Report in compliance to direction issued by Hon’ble NGT on dated 05.07.2022 in
matter of OA No. 392/2022, Prasoon Pant &Anr.Vs. Union of India &Ors.

1. Introduction/Background

Hon'ble NGT on dated 05.07.2022 in matter of OA No. 392/2022, Prasoon Pant & Anr.
Vs. Union of India & Ors. has passed following order: -
“...1. Grievance in this application is against illegal extraction of ground water by the
builders operating in Noida, impleaded as respondent Nos. 09 to 48 - Gaursons Or Gaur
Builder, ACE GROUP, Trident Embassy, Eros Sampoornam, Coco County, ATS
Rhapsody, Aastha Greens, Mahagun Builders, ATS Infrastructure Ltd., Nirala Estate,
Gulshan Bellina, Paramount Emotions, Capital Athena, Apex Golf Avenue, La Residentia,
Arihant Arden, Stellar Jeevan, Divyansh Flora, Galaxy Group, Lucky Palm Valley, Sikka
Kaamya Greens, Bulland Elevates, Supertech, Afnara Group, Cherry County, Mangalya
Ophira, Aims Green Avenue, VVIP Meridian, Vihaan Villas, Sindhuja Greens, Patel
Neotown, Novel Valley, JNC The Park, Emenox La Solara, JM Florence, Amaatra Homes,
Panchsheel Hynish, Samridhi Grand Avenue, Ratan Pearls and Rajhans Residency at
NOIDA.
2. According to the applicants, the statutory authorities have failed to prevent illegal
extraction of ground water for commercial purposes resulting in depletion of ground water
level in the area identified as ‘overexploited’ as per assessment of the CGWA.
3. In view of above, we consider it appropriate to require a joint Committee of CPCB, State
PCB and District Magistrate, NOIDA to verify facts and furnish an action taken report in the
matter within two months by e-mail at judicial-ngt@gov.in preferably in the form of
searchable PDF/ OCR Support PDF and not in the form of Image PDF. If any adverse
material is found by the Committee, the affected parties may be put to notice of these
proceedings and a copy of report be furnished to the said parties for their response, if any,
before the next date

List for further consideration on 11.10.2022.”

2. Verification of facts/field inspection

In compliance to the order passed on dated 05.07.2022 by Hon'ble Tribunal's, District
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Magistrate Gautam Buddha Nagar vide letter dated 18.07.2022 constituted a joint

committee comprising following officials:

L

a. Chief Development Officer, Gautam Buddha Nagar
b.

C.
d.

c.

Representative of Central Pollution Control Board, New Delhi.
Representative of, Greater Noida Industrial Development Authority.
Assistant Engineer of Minor Irrigation, Gautam Buddha Nagar.

Nodal Officer of U.P. Ground Water Department, Gautam Buddha Nagar.
Regional Officer, UP Pollution Control Board, Greater Noida.

Copy of letter dated 18.07.2022 is annexed as Annexure-1.

All above concerning departments have nominated their representative for

compliance of Hon'ble Tribunal's order dated 05.07.2022.
A meeting of the Joint Committee was held on dated 24.08.2022 to ascertain the

facts of the case and to discuss the course of action to be taken for ensuring compliance of

said order, Minutes of Meeting is annexed as Annexure-2.

As discussed in the meeting, site inspection of group housing projects in question

was carried out by the Joint Committee comprising of following officials:

a.

Smt. Suniti Parashar, Scientist-C, Central Pollution Control Board, New Delhi.

b. Shri Kapil Singh, Sr. Manager(Jal), Greater Noida Industrial Development

Authority.
Shri Himanshu Gautam, Assistant Engineer, Minor Irrigation, Gautam Buddha

Nagar.
Smt. Ankita Rai, Hydrologist, U.P. Ground Water Department, Gautam Buddha

Nagar.
Shri Ranjeet Singh, Assistant Environment Engineer, U.P. Pollution Control

Board, Greater Noida.

A total of 33 group housing projects out of 63 were inspected by the joint
committee. Summary of inspected Group housing Projects are presented in Table-1.

Table-1
Sr. Name and Date of Constructed | Bore well | Main observations found
No. Address of inspection | /Under Installed/ during Visit
Project Constructio Not
n Installed




Gaur City Mall | 13.09.2022 Installed a. Project has not

(Promoters-M/s (17 maintained records

Gaursons HPX2Nos) regarding water

Promoters (P) consumption in

Ltd), Gaur City-1, construction ie. water

Sector-4, Greater tanker procured from

Noida West, G.B. Under STP.

Nagar. Construction b. Ground water abstraction
is being done by project
proponent without
obtaining statutory
permission from U.P.
Ground Water
Department.

M/s. Stellar | 15.09.2022 | Completed/ | Not Project has installed flow

Jeevan occupied Installed meter on water source

(Promoters-M/s provided by GNIDA, but

Stellar during inspection no record

constellation is being maintained for water

projects Pvt. Ltd), consumption.

GH-03, Sector-

01, Greater Noida

West, G.B. Nagar

Paramount Group | 14.09.2022 | Completed | Not Project has installed flow

A Companies., Installed * | meter on water source

Paramount provided by GNIDA, but

Emotions, GH- during inspection flow meter

05A, Sector-01,
Greater Noida.

was not working and no
record is being maintained
for water consumption.

Project has installed flow
meter on water source

provided by GNIDA, butJ
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during inspection no record
is being maintained for water
consumption,

M/s Trident 14.09.2022 | Completed | Not Project has installed flow
Infrahomes Ltd., Installed meter on water source
Trident Embasy provided by GNIDA, but
GH-01, Sector- during inspection no record
01, Greater Noida is being maintained for water
West. consumption.
ACE City, city 14.09.2022 | Completed | Installed a. Ground water abstraction
Developers Pvt. 1 Nos is being done by project
Ltd., GH-01, (5HP) proponent without
Sector-01, obtaining statutory
Greater Noida . permission from U.P.
Ground Water
Department and no record
is being maintained.

b. Unit has not installed flow
meter on source water
from GNIDA and no
record is being maintained
regarding consumption.

Capital Athena, 16.09.2022 Under Installed a. Ground water abstraction

Capital Athena, Construction | 2 Nos (3 is being done by project

GH-12A-2, HP+1.6 proponent without

Sector-01, Gr. HP) obtaining statutory

Noida permission from U.P.
Ground Water
Department and no
record is being
maintained.

b. Project has not
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maintained records
regarding water
consumption in
construction i.e. water

tanker procured from STP

Lucky Plam Velly, | 16.09.2022 | Completed | Installed Ground water abstraction is
Khasra No. 784, 17 Nos. being done by project
Vill-Bisrakh ,near (1.5 HP proponent without obtaining
Stellar jeevan, each) statutory permission from
Sector-1, Gr. 1 Ground Water
Noida west. Department and no record is
being maintained.
M/s ATS 16.09.2022 Under 1 Nos (10 |a. Ground water abstraction
Infrastructure Itd., construction | HP) is being done by project
ATS Destinaire proponent without
phase-1&2, GH- obtaining statutory
14A, Sector-1, Gr. permission from U.P.
Noida Ground Water Department
and no record is being
maintained.

b. Project has not maintained
records regarding water
consumption in
construction ie. water
tanker procured from STP

ATS Infrastruture | 16.09.2022 | Completed | Installed a. Ground water abstraction
Ltd., ATS 1 Nos is being done by project

Rhapsody, GH-
12/1, Sector-1,
Gr. Noida

proponent without
obtaining statutory
permission from  U.P.

Ground Water Department
and no record is being
maintained.




b. Project has not maintained
records regarding water
consumption in

water

construction i.e.

tanker procured from STP

10. | Supertech Ltd., 17.09.2022 Under Not Project has not maintained
Ecovillage-1, Plot Construction | Installed records regarding water
No.-8, sector-1, consumption in construction
Gr. Noida i.e. water tanker procured

from STP

11. | Rajhans 17.09.2022 Under Installed a. Ground water abstraction
Residency, Construction | 2 Nos (7.5 is being done by project
Rajhans Infrateh HP each) proponent without
(p) Itd., GH-06B, obtaining statutory
Sector-01, Gr. permission from U.P,
Noida west. Ground Water Department

and no record is being
maintained.

b. Project has not maintained
records regarding water
consumption in
construction ie. water
tanker procured from STP

12. | M/s Arihant 19.09.2022 | Completed | Not Project has installed flow
Infrastructure, Installed meter on water source
Arihant arden, provided by GNIDA, but
GH-07A, sector-1, during inspection no record
Gr. Noida is being maintained for water

consumption.

13. | M/s Panchsheel 19.09.2022 | Completed | Installed Ground water abstraction is
Hynish., GH-08A, 2No. (20 |being done by project
Sector-1, Gr. HP) proponent without obtaining




Noida west.

statutory permission from
U.P. Water
Department and no record is

Ground

being maintained.

14. | M/s ACE Infra city | 19.09.2022 | Completed | Installed Ground water abstraction is
developers (P) 2 Nos being done by project
Ltd., ACE Aspire, (10HP proponent without obtaining
GH-05B, Sector- each) statutory permission from
1, Gr. Noida west U.Pi Ground Water

Department and no record is
being maintained.

15. | M/s Apex 19.09.2022 | Completed | Installed Ground water abstraction is
developers Ltd., 2 being done by project
Apex Golf Nos(5+3H | proponent without obtaining
Avenue, GH-01, P) statutory permission from
Sector-1, Gr. u.pP. Ground Water
Noida west, Department and no record is

being maintained.

16. | Gaur City-2, 13.09.2022 | Completed | Installed Ground water abstraction is
Gaursons 25 Nos being done by project
Promoters Pvt. proponent without obtaining
Ltd., Gaur city-2, statutory permission from
plot no- GH-01, U.P. Ground Water
sector-16C, Gr. Department and no record is
Noida being maintained.

17. | Gaur 13.09.2022 | Completed | Installed Ground water abstraction is
Saundaryam, 9 Nos being done by project

Gaursons Realty
Pvt. Ltd., Gaur

proponent without obtaining
statutory permission from




Saundaryam, Plot
No- GH-05C,
Techzone-lV, Gr.
Noida

U.P. Water
Department and no record is

Ground

being maintained.

18. | Gaur City Mall, 13.09.2022 | Completed | Installed Ground water abstraction is
Gaursons Hi- 01 Nos being done by project
Tech Infrastruture proponent without obtaining
Pvt. Ltd., Plot No. statutory permission from
C-1B/GH-01, U.P. Ground Water
sector-4, Gr. Department and no record is
Noida being maintained.

19. | Gaur City-1, 13.09.2022 | Completed | Installed Ground water abstraction is
Gaursons Hi- 18 Nos being done by project
Tech proponent without obtaining
Infrastructure Pvt. statutory permission from
Ltd., GH-01, Gaur U.P. Ground Water
City-1, Sector-4, Department and no record is
Gr. Noida being maintained.

20. | M/s Shirja Real 21.09.2022 Under Installed . Ground water abstraction
Estate 80th Construction | 1 is being done by project
Coco county (7.5HP) proponent without
GH-03C, sector- obtaining statutory
10, Gr. Noida permission from U.P.

Ground Water Department
and no record is being
maintained.

b. Project has not maintained
records regarding water
consumption in
water

construction i.e.

tanker procured from STP




21. | M/s Sikka 21.09.2022 Under Installed ja. Ground water abstraction
Infratech (p) Itd. Construction | 2Nos(2HP is being done by project
Sikka Kammya each) proponent without
Green obtaining statutory
GH-02B, sector- permission from U.P.
10, Gr. Noida Ground Water Department

and no record is being
maintained.

b. Project has not maintained
records regarding water
consumption in
construction i.e. water
tanker procured from STP

22. | Mahagun 21.09.2022 Under Installed @a. Ground water abstraction
Maantra-2 Construction | 1Nos is being done by project
GH-01/A, sector- (5HP) proponent without
10, Gr. Noida obtaining statutory

permission from U.P.
Ground Water Department
and no record is being
maintained.

b. Project has not maintained
records regarding water
consumption in
construction i.e. water
tanker procured from STP

23. | M/s Mahagun 21.09.2022 | Completed | Installed Ground water abstraction is
(India) Pvt. Ltd. 1 Nos being done by project
Mahagun (7.5HP) proponent without obtaining
Maantra-1 statutory permission from
GH-01/B, sector- U.P. Ground Water
10, Gr. Noida. Department and no record is

being maintained.

10




24. | M/s Mahagun 22.09.2022 Under Installed f@. Ground water abstraction
(India) Pvt. Ltd. Construction | 5Nos is being done by project
Mahagun (7.6HPX2 proponent without
mywood (Phase- +10HPX3) obtaining statutory
1, Phase-2, permission from U.P.
Phase-3) Ground Water Department
GH-04, sector-16, and no record is being
Gr. Noida maintained.

b. Project has not maintained
records regarding water
consumption in
construction ie. water
tanker procured from STP

25. | M/s Divyansh 22.09.2022 | Completed | 1Nos Ground water abstraction is
Infra hight (P) Ltd. (5HP) being done by project
Divyansh Infra proponent without obtaining
GH-03H, sector- statutory permission from
16¢, Gr. Noida LR Ground Water

Department and no record is

being maintained.

26. | Cherry County 23.09.2022 | Completed | Not Project has installed flow
M/s ABA group- Installed meter on water source
county provided by GNIDA, but
Infrastructure (P) during inspection no record
Ltd. is being maintained for water
GH-05B, consumption.

Techzone-1V, Gr.
Noida west.

27. | ATS Home Craft | 21.09.2022 | Completed | Installed Ground water abstraction is
(Happy Trails) 5HPX2No | being done by project
Shridhara s proponent without obtaining

Infratech (P) Ltd.

statutory permission from

11




GH-02A, sector-
10, Gr. Noida

UP. Water
Department and no record is

Ground

being maintained.

28. | Nirala Infratech 24.09.2022 Under Not Project has installed flow
(P) Ltd. Construction | Installed meter on water source
Nirala Estate provided by GNIDA, but
GH-04, sector- during inspection no record
Techzone-4, Gr. is being maintained for water
Noida consumption.

29. | La Residentia 24.09.2022 Under Installed a. Ground water abstraction
La Residentia Construction | 2 Nos(1.5 is being done by project
GH-06A,sector- HP+18HP proponent without
Techzone-4, Gr. ) obtaining statutory
Noida permission from U.P.

Ground Water Department
and no record is being
maintained.

b. Project has not maintained
records regarding water
consumption in
construction ie. water
tanker procured from STP

30. | M/s Galaxy Vega | 24.09.2022 Under Installed . Ground water abstraction
M/s Galaxy Construction | 1Nos is being done by project
Infrastructure (P) (10HP) proponent without
Ltd. obtaining statutory
GH-08C, Sector- permission from  U.P.

Techzone-lV, Gr.
Noida west.

Ground Water Department
and no record is being
maintained.

b. Project has not maintained

records regarding water

12




consumption in

construction i.e. water

tanker procured from STP

31. | M/s Eros | 27.09.2022 Under Not a. Project has installed flow
Sampooranm Construction | Installed meter on water source
(M/s Samporanm provided by GNIDA, but
management Pvt. during  inspection  no
Ltd.), GH-01, record is being maintained
Sector-2, Gr. for water consumption.
Noida west. b. Project has not maintained

records regarding water
consumption in
construction i.e. water
tanker procured from STP

32. | M/s JM Florence, | 27.09.2022 | Completed | Installed Ground water abstraction is
Plot No. DV-GH- 2 Nos being done by project
09C, Sector- (7.5HP proponent without obtaining
Techzone-4, Gr. each) statutory permission from
Noida west. U.P. Ground Water

Department and no record is
being maintained.

33. | M/s NewTown 27.09.2022 Under Installed a. Ground water abstraction
(M/s Patel Cosntruction | 1Nos is being done by project
Infractructure Pwvt. (7.5HP) proponent without
Ltd.) Plot No.GH- obtaining statutory
01, Sector- permission from U.P.

Techzone-4, Gr.
Noida west.

Ground Water Department
and no record is being
maintained.

b. Project has not maintained
records regarding water
consumption in

water

construction i.e.

-
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tanker procured from STP

3. Observation of the Joint Committee
i, It is mentioned in complaint that Housing Projects/Builders are abstracting ground

water illegally without obtaining Permission/ NOC from U.P. Ground Water
department. Out of total 63 Housing Projects 33 nos of projects site inspected and 25
nos of projects have installed Bore well and inspection of rest projects is under
progress

ii. It has been observed that Ground water is being used by the said projects despite
the availability of water supply provided by GNIDA.

iii. During inspection it was found that no record being maintained by projects regarding
source and quantity of water consumption

iv. During inspection of many projects, the project representatives mislead the
inspection team about the water source existing in the premises, as they have own

water source (Borewell) in the premises and water supply facility from GNIDA.

4. Action Taken Report
& A letter dated 07.09.2022 was issued to 63 projects to produce required

information in a format regarding source of water, quantity of water requirement
NOC from CGWB/SGWD etc. Copy of same is annexed as Annexure-3.

< Notices have been sent by UPPCB to concerned 25 no. of projects out of total
inspected 33 no. of projects, where adverse material was found during
verification of joint committee in compliance of order dated 05.07.2022 of Hon'ble
NGT in the matter. Copy of same is annexed as Annexure-4.

% No reply has been produced by any of the concerned projects w.r.t. to notices
issued for the compliance required.

+ However only 7 of the projects have produced their information in the format.

Copy of same is annexed as Annexure-5.
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5. Proposed Action and Recommendations of the Joint Committee:

Housing Projects/Builders at serial no. 1,5,6,7,8,9,11,13,14,15,16,17,18,19,20,21,
22,23,24,25,27,29,30,32,33 of Table-1 should be directed to permanently dismantle
all bore wells unless permission obtained from competent authority.
Environmental Compensation should be calculated for illegal withdrawal (after
considering the necessary rebate due to pandemic) as per Notification No.
S.0.3289(E), dated 24.09.2020 of MINISTRY OF JAL SHAKTI (Department Of
Water Resources, River Development and Ganga Rejuvenation) (CENTRAL
GROUND WATER AUTHORITY), Government of India.
Environmental Compensation should be imposed by District Ground Water Council
on recommendation of U.P. Ground water department against defaulter Housing
Projects/Builders for illegal abstraction of ground water.
GNIDA should continue uninterrupted supply of water to Group housing
Projects/Builders.
Housing Projects/Builders should be directed to maintain proper logbook regarding
source and quantity of water consumption.
Projects may be directed to give undertaking regarding water consumptions only
from GNIDA supply.
Under Construction Projects/Builders should be directed to use only STP treated
water in construction and ground water should not be used in any circumstances.
It is submitted that in the matter of O.A. no. 438/2018 Arti Vs. CGWA & Ors, related
to Hotel, Resort etc. Regional Director, CGWB, Lucknow vide letter dated
09.09.2022 has asked to Nodal Officer of UPGWD to take the following remedial
action against projects which are abstracting ground water without valid NOC :-
1. Tubewell/Borewell may be sealed if Project Proponent does not hold a
valid NOC.
2. Environmental Compensation may be calculated for illegal withdrawal
(after considering the necessary rebate due to the pandemic), with
necessary coordination for its recovery, as per CGWA guidelines notified
on dated 24.09.2020 at SI. No.15.
3. Operation of Tubewell/Borewell only be allowed to operate after obtaining

proper NOC.

The letter is annexed as Annexure-6
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Report 1s put up for perusal and further necessary directions
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Asstt Enwironment Engineer, Hydrologist. Assistant Engineer

UP Pollution Control Board, UP Ground Water Department, Minor lruigation
Greater Noda Gautam Buddha Nagar Gautam Buddha Nagar

il Singh) Suniti Parashar, Chief Developgent Officer
Sr Manager({Jal), Scientist-C. Gautam Buddha Nagar
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Name
of :
T et Gronp [ e i
s
2 romoters Pt Lig | "\nme of Project Site Address of Project
“———3—-‘- Gaur City- | adesh
S T T GH-0T, Gaur City 1, Sector 4, Noida, Uttar Prades
3 aur City-2 Secior T6C. West,Greater Noida, Uttar Pradesh
——— Gﬂl.l S » 3
5 |Accintragy 3 ¢ Soundaryam GH.05 C, Techzone 4, Greater Noida, Uttar Pradesh
S city Developers Private Limited A“” City Mall Gaur Cilty 1, Sector 4, Greater Noida, Uta! Pradsh_d e
¢ ey GH-01, sector-01 Greater Noida (Wes!) Greater Noic,
- P -
""--7?-—-. Ace Divino pfgfﬁa_gm.mg' TechZone-4, Greater Noida West, Uttar
[ ———
e Pradesh
L8 | |Trident Tnfrabomes Pwi L1 Ace Aspire GH-05B, Sector-1, Greater Noida (West) Uttar Pradesh
9 |EROS Group/Eros Sam Trident Embassy T - OT, Soctor 2, Greater Noida, Uttr Pradesh
—-—TO——-.N_D}QL_ pooram Greater | Eros Sampoornam 2 ST NioGH ~O1. Sector 2, Greater Noida, Uttar Pradesh
SHIRJA REA = -
VT L1D L ESTATE SOLUTIONS Coco County GH-03C, Greater Noida W Rd, Sector 10, Greater Noida, Uttar
11 Aastha Gmcn‘ s Pradesh -
12 [MAHAGUN (IN Austha Greens iy No-03, GHI-04 Sector-04, Oreater Noida, U P“"“d" -
T [T (INDIA) PRIVATE Mywoods Phase | GH 04 Sector 16C, Gaur City 2, Greater Noidz, s P"'h“
14 Mywoods Phase 2 Plot No-GH-04, Sector-16 C, Greater Ncud.a, Uttar Pradesp =t
Mahagun Mantraa | Sector 10, Kheri Rd, Vaidpura, Greater NoidaWest, Uttar Pra
. Mahagun Mantraa 2 Blot No, GH -01/A , Sector 10, Greater Noida West , Uttar
Pradesh - 2
16 ATS Infrastructure Limited ATS Rhapsedy PLOT NO. GH-12/1 Sector 01, Greater Noida, Uttar Pradesh
17 ATS Destinaire Phase 1 & 2 |GH-14A, Bisrakh, Sector 1, Greater Noida, Uttar Pradesh
B ATS Kabana High Plot No-C-01, SECTOR ~04, Haibatpur, Greater Noida, Utiar
Pradesh — -
19 ATS Homekraft Happy Acent Business Center, 15t floor, Cabin 7, H-38, Sector 63, Noida,
: Trails Uttar Pradesh -
20 ATS Homekraft Nobility |13 Colony, Seotor 4, Greater Noida, Uttar Pradesh
257 ATS Dolce Phase 2 Zeta I, Greater Noida, Uttar Pradesh -
22 Nirala Infratech Pvt Ltd Nirala Estate GH-04, Tech Zone 1V, Noida Extension, Patwari, Greatcr Noida,
Uttar Pradesh
23 Gulshan Homz Pvt Ltd Gulshan Bellina Plot No GH-02/A, Sector 16, Yaidpura, Greater Noida, Uttar
l Pradesh -
24 Paramount Groups of Companies Paramount Emotions Plot No. GHOSA, Sector 1, Greater Noida, Uttar Pradesh
75  |Capital Athena Capital Athena Plot No. G.H, 12A-2, Sector 1, G. Noida (West), Uttar Pradesh
26 | Apex developers Pvt Ltd Apex Golf Avenue Plot No. GH 11, Sector 1, Greater Noida West, Uttar Pradesh
27 La Residentia La Residentia Plot No, GH-06A , Sector Tech Zone 4, Greater WNoida, Uttar
Pradesh
28 ‘Arihant Infrahomes Pvt. Ltd. Arthant Arden Plot No-GH-07 A, Sector 1, Greater Noida, Uttar Pradesh
29 STELLAR INFRASTRUCT URE Stellar Jeevan Plot No. GH -03, Sector 1, Greater Noida, Uttar Pradesh
PROJECTS PRIVATE LIMITED :
30 Divyansh Flora Divyansh Flora Plot No, 3H, Sector 16C, Gaur City 2,Greater Noida, Uttar Pradesh
31 |Galaxy Infrastructure Private Limited Galaxy Royale Gaur City 2, Greater Noida, Uttar Pradesh
tl
32 N“’“ 1 Avenue Plot No-GC-3, Sector 4, Greater Noidu, Uttar Pradesh
33 North Avenue-ll ;:loldN;J. GH-02/A, Gautam Budhdha Road, Greater Noida, Uttar
ragesi
34 Galaxy Vega GH-08C, Tech Zone 1V in Greater Noida, Uttar Pradesh
35 Galaxy Plaza
Galaxy Diamond Pl -
| A6l =l Y . aza C-1A,Scctor 4, Haibatpur, Greater Noida, Uttar Pradesh
_-%%_- G:I:y B]‘OPI;U - Sector 16C, Gaur City 2, Greater Noida, Uttar Pradesh
] y Blue Saphhire . i
. p ;I-:td :Tl C-03, Greater Noida W Rd, Sector 4, Greater Noida, Uttar
39 Lucky Palm Valley Lucky Palm Vall : .
40 |Sikka Infratech Pvt. Ltd Sikka Kaamya Greens GH-02B
-02B, Sect i
v SULLAND BUILDTECH PVT LTD, e " or 10, GreaterlNolda West, Uttar Pradesh
_ ot No GH-3A, Greater Noida, Uttar Pradesh




B Spetech Limited
B ;
44 Fzz::::ag"' ! Plat No, 8, Sector=1, Bisrakh, , Greater Noida -
45 E : LAl Plot No, C2, Sestor - 06, Greater Noida, Uttar Prades desh
ovEinge i Blor No- GH 06, Seotor 168, Oret’Z Nioida, Uiar Pdesh_r
46 |SikkaK il 3G 01C, Sector 27, Gremer NOL? West, Uttar
e kka Kaamya Greens : 1
Ajnara India Ltd Sikkn Knamya Greens GH-028, Sector 10, Greater Noida West, Uttar Pradesh i
48 Ajllllm Sports City Plot No. 5C-02C, Sport City Sec-27 Greater West, ttar ra
49 Ajnara Homes GH-03, Sector- 16B, Greate Noida West, Uttar Pradesh —
50 Ajnarn Le Garden Plot No GH 2, Greater Noida W Rd, Sector 168, Ghazindts
Cherry Count Praces!
v Cherry County Plot no GH 5B, Greater oida West, Tech Zone-4, Greater Noida,
51 Mangal 1 Uttar Pradesh . :
angalya Bulidtech Pvt, Ltd. Mangalya Ophira Plot no-I-ICJW*PSP, Unnamed Road, Aimnabad, Greater Noida,
52 Al - ttar Pradesh :
Ll;:;;él::)RASTRUC'l URE PRIVATE Aims Green Avenue Plot No, GH-04 Sector 4, Greater MNoida West, Uttar Pradesh
53 Vibho'r Vs'tihha\r Infra Private Limited VVIP Meridian Plot No-GC -2, Sector 16, Greater Noida, Uttar Praclcsjn
54, [ ipan Yibas Vihaan Villas Sootor-T, Noidn Phase-2, Bisrakh Tafalpur, Greater Noida, U
: z Pradesh - -
55 |Sindhuja Greens Sindhuja Greens Dlot No-HFGM+4V W, Sector 10, Vaidpura, Greater Noida, Luar
Pradesh
56, |1 | Patet Neotoynd Patel Neotown Plot no- HCQR+5C2,Techzone, Uttar Pradesh
57 Novel Valley Novel Valley Sector 168 Noida Extension, Greater Noida, Uttar Par desh
58 |INC The Park JNC The Park Sector 16C Greater Noida West, Uttar Pardesh
59 . _E,‘_“_"_“E‘i”a Solara Emenox La Solara Plot No. GH-04 B, Sector 16, Greater Noida, Uttar Pradesh
60 JM Florence JM Florence Techzone 4 Greater Noida West, Uttar Pradesh
61 Amaatra Homes Amaatra Homes Plot No. GH- 02C, Sector- 10 Greater Noida, Noida, Uttar Pradesh
62 Samnidhi Grand Avenue Panchsheel Hynish Plot No. GH -08, Sector-1, Greater Noida, Uttar Pradesh
63 Ratan Pearls Ratan Pearls Plot No-GH-01D, Sector 16, Greater Noida, Uttar Pradesh
64 Rajhans Residency Rajhans Residency Plot No GH-06B, Sector 1, Greater Noida West, Bisrakh, Uttar
Pradesh c

L



Format for Information on Source of Water and its use by project

proponent

Name of the project

2. Name of Builder/Name of Housing
Group

3: Address of the project

4. Name of the Contact Person
Contact details (Mob. E-mail)

5. Spatial co-ordinates
(Latitude & Longitude in Decimal
Degrees)

6. Status of project (Completed &
occupied/under construction &
occupied/under construction) #

7. | Total area under the project (m?)

8. Constructed/under construction area of
project (m?)

9. | Project approved from Authority/RERA
(Yes/No)

10. | Number of flats/shops constructed/to

- be constructed

11. | Number of inhabitants

12. | Completion certificate obtained from
GNOIDA (Yes/No)*

13. | Occupancy certificate obtained from

= GNOIDA (Yes/No)*

14, | Name of Groundwater Block

15. | Type of Block

(Safe, Semi- Critical, Critical, Over-
Exploited)

16. | Sources of water
(Groundwater/Surface water/ Recycle
water)

17. | Quantity of water requirement
Ground water (in KL)

Surface Water (in KL)
Recycled Water (in KL)
Water supply from GNIDA
18, | NOC from CGWB for ground water

abstraction
a) NOC obtained (Yes/ No)*
b) Applied (Yes/ No)*




19. | Permissible Groundwater withdrawal 1. No. of Borewell:
quantity (KL) a) Commercial =
b) Domestic =
2. Withdrawal of
groundwater permitted:
a) Commercial (KLD)=
b) Domestic (KLD) =
c) Others (KLD) =
Flow meter available at borewell
(Yes/No)#
Logbooks maintained or not
(copy of logbook for 3-months to be
attached)
20. | Use of Recycled Water

Source of Recycled Water

Mode of receiving recycled water
(Pipeline/Tankers/others)

Agreement with recycled water provider
(Yes/No)*

No. of Tankers recycled water
received #

Quantity of recycled water received
(KL)

Receipt/Logbook maintained for
recycled water (Yes/No)*

Availability of Bills /invoice for purchase
of recycied water, if any (Yes/No)*

*Relevant documents to be provided with duly filled format

# Photographs to be attached
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7. | Total area under the project (m?) S Qo 221b S'P«JV
1 ) )
8. Constructed/under construction area of
project (m?) . {15382
9. Project approved from Authority/RERA
(yymo) \1 <4
10. | Number of flats/shops constructed/to ~.;|1P
be constructed ? !°
11. | Number of inhabitants 24, 8D
12. | Completion certificate obtained from : |
GNOIDA (Yes/No)* YeA 2
13. | Occupancy certificate obtained from .
. GNOIDA (Yes/No)*
14. | Name of Groundwater Block E; ) L
15. | Type of Block
(Safe, Semi- Critical, Critical, Over-
Exploited) .
16. | Sources of water (‘r{ A ] odthe
(Groundwater/Surf_ace water/ Recycle
water) :
17. | Quantity of water requirement
Ground water (in KL) Qe
Surface Water (in KL) 06,
Recycled Water (in KL) e( 26.
Water supply from GNIDA Inmfp‘ O uab ot Provh GNIN A
18. | NOC from CGWB for ground water
abstraction
3 NOC obtained (Yes/ No)* \Téé
_py Applied (Yes/ No)* ——



‘e ¢

1 19,

Permissible Groundwater withdrawal
quantity (KL)

1. No. of Borewell:
a) Commercial =
b) Domestic = 1,8
2. Withdrawal of
groundwater permitted:
a) Commerclal (KLD)=
b) Domestic (KLD) =
c) Others (KLD) =

Flow meter available at borewell
(Yes/No)#

i

Logbooks maintained or not
(copy of logbook for 3-months to be
attached)

Cspirkc KowFeuntd

20.

In case of use of Surface water

Permission from Surface Water taken
from irrigation department (Yes/No)

Source of surface water intake (Name
of river/canal etc.) 2

Quantity of surface water intake (KL)

Flow meter available at intake point
(Yes/No)#

Logbooks maintained or not
(copy of logbook for 3-months to be
attached)

1.

" Use of Recycled Water

|
|
J
:
|
J

Source of Recycled Water

Mode of receiving recycled water
(Pipeline/T: ankers/others)

Agreement with recycled water provider
(Yes/No)*

No. of Tankers recycled water
received#

Quantity of recycled water received
(KL)

Receipt/Logbook maintained for
recycled water (Yes/No)*

Availability of Bills /invoice for purchase
of recycled water, if any (Yes/No)*

£
&

NeA

*Relevant documents to be provided with duly filled format

# Photographs to be attached



Y|

Format for Information on Source of Water and its use by project

proponent
1. Name of the pro -
i Gosd UR-T B
2. | Name of Bullder/Name of Housin 7
Group o C\%pd. tont, (A oraofels
uJ.D L]
3. Address of the project Q&M tm;g[l f’lﬁ'ﬂ‘ur M_bi(
4. | Name of the Contact Person Nci py "! : kl C’, Urtadt) .'”"Lq
Contact detalls (Mob. E-maill)
3 S LoSe 822%92C4)

. patial co-ordinates Y d ? 7
(Latitude & Longitude in Decimal e 20 6LRUVD
Degrees) Long! %« 415 A0

6. Status of project (Completed & f..ﬂ“
occupled/under construction & W\-HJ-KA
occupied/under construction)#
7. | Total area under the project (m*) 4,1 Q’Qiﬁ 112 ‘g,‘,,\}.
8. Constructed/under construction area of
project (m?) 103318 20 Lananf
9. Project approved from Authority/RERA
(Yes/No) MNeA
10. | Number of flats/shops constructed/to d0 : 6_(_'_5
be constructed
11. | Number of inhabitants 47,969
12. | Completion certificate obtained from
GNOIDA (Yes/No)* il )
13. | Occupancy certificate obtained from y
GNOIDA (Yes/No)* i
14. | Name of Groundwater Block LJ%W
15. | Type of Block
(Safe, Semi- Critical, Critical, Over-
Exploited)
16. | Sources of water c\dVW‘al wJodeh
(GroundwaterfSurface water/ Recycle
| water) ,
17. | Quantity of water requirement
Ground water (in KL) Qg 2.4
Surface Water (in KL) . v
Recycled Water (In KL) 5 9 g Mo 09
o fh| oy & " h
Water supply from GNIDA W“ﬁh“ ot Wil frem GNIBA
g
8. | NOC from CGWB for ground water
f abstraction 5
27 NOC obtained (Yes/ ¥6)* ':I\ >
b) Applied (Yes/ No)*

2

e



19. | Permissible Groundwater withdrawal
quantity (KL)

1. No. of Borewell: Z8
a) Commercial =
b) Domestic= A S
2. Withdrawal of
groundwater permitted:
a) Commerclal (KLD)=
b) Domestic (KLD) =
c) Others (KLD) =

Flow meter available at borewell
(Yes/No)#

Nea

Logbooks maintained or not
(copy of logbook for 3-months to be
attached)

20. | In case of use of Surface water

l

Permission from Surface Water taken
| from irrigation department (Yes/No)

Source of surface water intake (Name
of river/canal etc.)

muantity of surface water intake (KL)

Flow meter available at intake point
(Yes/No)#

Logbooks maintained or not
'| (copy of logbook for 3-months to be
| attached)

21. | Use of Recycled Water

|

|

|

|
J |

Source of Recycled Water

ST vk T

Mode of receiving recycled water
(Pipeline/Tankers/others)

Agreement with recycled water provider
(Yes/No)*

(Cpeking

No. of Tankers recycled water
received#

|
|

Quantity of recycled water received
(KL)

A2l4 KL

Receipt/Logbook maintained for
recycled water (Yes/No)*

N

Availablility of Bllls /invoice for purchase
of recycled water, if any (Yes/No)*

N

*Relevant documents to be provided with duly filled format

# Photographs to be attached



y

F
ormat for Information on Source of Water and its use by project

a) NOC obtained (Yes/ Nof*

proponent
1. | Name of the project Syt
oudv wu Mo
2. Name of Builder/Name of Housl ™ A —
Group e QNEMVL m""»dﬂllmﬁmghm Mo
wh Ud.
3. Address of f f
ress of the project W'C"*E:Gj‘;‘“ri o
4, Name of the Contact Person X T
Contact detalls (Mob. E-mall) P ’};U;MQ XL W )
5. Spatial co-ordinates -
(Latitude & Longitude in Decimal Wb 20 (4 2350
Degrees) oy S 421190
6. Status of project (Completed & v
occupied/under construction & Qﬂfmuﬂ("'l
occupied/under construction) #
7. | Total area under the project (m*) <62, 20 &1"\}{
| b
8. Constructed/under construction area of
project (ml) ) &, ,L'.gaq . 9*{ g‘)f"\k'
9. Project approved from Authority/RERA
(Yes/No) N
10. | Number of flats/shops cg ructed/to [S1'QR)
be constructed "/ngf b
11. | Number of inhabitants
12. | Completion certificate obtained from \‘ eA
GNOIDA (Yes/No)*
13, | Occupancy certificate obtained from |
GNOIDA (Yes/No)*
14. | Name of Groundwater Block g‘{"%maﬂ
15. | Type of Block
(Safe, Semi- Critical, Critical, Over-
Exploited) =
16. | Sources of water . ] OCFE- 3
(Groundwater/Surface water/ Recycle t-ﬂ
water)
17. | Quantity of water requirement
Ground water (in KL) 2 b4 r
Surface Water (in KL) ¢y =
Recycied Water (in KL) a9 g
n 1
Water supply from GNIDA P M@w wndeh Form GRIBA
5 TNOC from CGWSB for ground water
abstraction b

Y No)*
| b) Applied ('/e )

— g



L

19. | Permissible Groundwater withdrawal
quantity (KL)

1. No. of Borewell: (L
a) Commercial = 0L

b) Domestic =
2. Withdrawal of
groundwater permitted:

a) Commerclal (KLD)=
b) Domestic (KLD) =

c) Others (KLD) =

Flow meter available at borewell
(Yes/No) #

|

NG

Logbooks maintained or not

(copy of logbook for 3-months to be
attached)

|

l

50. | In case of use of Surface water

Permission from Surface Water taken
from irrigation department (Yes/No)

Source of surface water intake (Name
of river/canal etc.)

Quantity of surface water intake (KL)

A I S

Flow meter available at intake point
(Yes/No)#

Logbooks maintained or not
(copy of logbook for 3-months to be
attached)

|

21. | Use of Recycled Water

Source of Recycled Water

caf Wodt, [ T

Mode of receiving recycled water
(Pipeline/T: ankers/others)

Ftp 'blfna

Agreement with recycled water provider
(Yes/No)*

No. of Tankers recycled water
received#

L_,_ﬂ#’\EI__L_____

Quantity of recycled water received
(KL)

325k

Receipt/Logbook maintained for
recycied water (Yes/No)*

Availability of Bllls /invoice for purchase
of recycled water, if any (Yes/No)*

|
A
|
¥
i
A

N4
NA

*Relevant documents to be provided with duly filled format

# Photographs to be attached



o

For
ormat for Information on Source of Water and its use by project

proponent
Name of the project :
F] gouns Mw ]
2. Name of Builder/Name of Ho : %
E e using b | Goukma mua P UA.
3. | Address of the project : (\‘TM Plof N -aH-0SC,
edizone ~1¥., 061 €odA N b
4. Name of the Contact Person 1 g B
Contact detalls (Mob, E-mall) mc E&M Gvongas
5. Spatial co-ordinates ] ¥
(Latitude & Longitude In Decimal tod ¢ &0 60¢ 1w
Degrees) (omg 4 1% - 43200
6. Status of project (Completed & § " &
occupied/under construction & Ww
occupied/under construction)#
5 | Total area under the project (m?) 3 7} ,1_11_ 6904
8. Constructed/under construction area of 4 :
project (m?) e il for VO
9. Project approved from Authority/RERA :
(Yes/No) \l <4
10. | Number of flats/shops constructed/to T
be constructed U 6 R
11, Number of inhabitants . A
12. | Completion certificate obtained from :
GNOIDA (Yes/No)* N4 =

13. | Occupancy certificate obtained from
GNOIDA (Yes/No)*

4. | Na f Groundwater Block 1 £

1 me of Groundwater EJ%? I

15. | Type of Block
(Safe, Semi- Critical, Critical, Over-

Exploited)
16. | Sources of water 1 C"f ! V\J ] g

(Groundwater/'Surface water/ Recycle

water)
17. | Quantity of water requirement
Ground water (In KL) A2 2 . O
Surface water (in KL) :
Recycled Water (In KL) : +*| <. 60
GNIDA : o Wt e
Water supply from GNI l‘m.&.q—“yu s

18, | NOC from CGWB for ground water

abstraction
a) NOC obtaine (Yes/ b‘vd')/'“ ~NO
b) Applied (Y / No)* Neb _

v L]

R — <



)

19. | Permissible Groundwater withdrawal

1. No. of Borewell: 4
quantity (KL)

a) Commercial =
b) Domestic = 9
2. Withdrawal of
groundwater permitted:
a) Commercial (KLD)=
b) Domestic (KLD) =
c) Others (KLD) =

Flow meter available at borewell

(Yes/No)# ' Nés

Logbooks maintained or not : el
(copy of logbook for 3-months to be “E]“’WK Moundod
attached)

20. | In case of use of Surface water

Permission from Surface Water taken
from irrigation department (Yes/No)

Source of surface water intake (Name
of river/canal etc.)

Quantity of surface water intake (KL)

Flow meter available at intake point
(Yes/No)#

Logbooks maintained or not
(copy of logbook for 3-months to be
attached) :

21. | Use of Recycled Water

Source of Recycled Water
Mode of receiving recycled water
(Pipeline/Ta nkers/others)

(Yes/No)*

No. of Tankers recycled water
received#

1\
Agreement with recycled water provider | : ‘

CTF wiodes | Tuma_)i\
Y e
?l MY\L
Quantity of recycled water received

(KL) Ny &8

Receipt/Logbook maintained for ;
recycled water (Yes/No)* \( ’%

Avallability of Bills /involce for purchase ; \_l Q
of recycled water, if any (Yes/No)*

*Relevant documents to be provided with duly filled format

# Photographs to be attached

I—
—



Format for Information

SHIn

on source of water and its use by project proponent

S. No Condition Reply
Name of the project GROUP HOUSING PROJECT
Name of Builder/Name of Housing Group JM FLORENCE
Address of the Project plot No. DV-GH-09C, Tech
Zone-4, Noida, Gautam Budh
Nagar, Uttar Pradesh
4. | Name of the Contact person contact detail | Mr. Narayan Gupa
(Mobile, Email Mobile no. 9717341952
narayangupta&?@gmaﬁ.com
5, | Spatial co-ordinates (Latitude and Longitude in 28°35'33.63"N
decimal degree) 77°27'11.12"E
6. | Status of project (Completed & occupied/under | Full project is completed, and
construction some towers is cc pending from
GNIDA
7. | Total area under the project (M2) 33,537
8. | Constructed/under construction area of project | Full project is completed
' (M2)
9. | Project approved from Authority /RERA (Yes/No) Yes
10. | Number of flats shops constructed /to be | 1400
constructed
11. | Number of Inhabitants 750
12. | Completion certificate obtained from GNIDA (Yes Obtained
| /No)
13. | Occupancy certificate obtained from GNIDA | Obtained
Yes/No)
14. | Name of Ground Water Block) Tech zone-04
15, | Type of Block (Safe, Semi-critical, critical, over | Over Exploited
exploited )
16. | Source of water (Ground water/surface | Municipal Supply
water/recycled water)
17. | Quantity of water requirement 662 KLD
Ground Water (In KL) Fresh Water 445 KLD
Surface water (In KL) 0
Recycled Water (In KL) Treated water 182 KLD
Water supply from DNIDA Required
18. | NOC from CGWB for ground water abstraction No

A) NOC obtained (Yes/No)
B) Applied (Yes/No)

(Block is over Exploited)




B) Applied (Yes/No)

19.

Permissible Ground Water withdrawal quantity
(KL)

No. of Bore well:2 Nos (7.5 HP
each)

Commercial= 0

Domestic=0

Withdrawal of ground water
permitted: 0

Commercial (KLD)=0

Domestic (KLD)=0

Others (KLD)=0

recycled water, If any (yes/No)

Flow meter available at bore well (yes/No) yes

Logbook maintained or not (Copy of log book for | No

3- Months to be attached)

In case of use of surface water

Permission from Surface Water taken from | No

irrigation department (Yes/No)

Source of surface water intake( Name of | No

river/canal etc.

| Quantity of surface water intake (KL) Nil

Flow meter available at intake point (yes/No) No

Logbook maintained or not (copy of logbook for 3- | Not Applicable

months to be attached )

2 Use of Recycles water

Source Recycles Water Tanker  Supply  (Bharadwaj
Buildteck)
Receipt is  attached as
annexure-01

Mode of receiving recycled water | Tanker Supply

(Pipeline/Tankers/Other) Bharadwaj Buildteck)

Agreement with recycles water provider (yes No) | No

No. of tanker recycled water received Nil

Quantity of recycled water(KL) 224 KL (1/07/2022 to
31/07/2022

Receipt /Logbook maintained for recycled water | Yes

(Yes/No)

Availability of Bills/Invoice for purchase of | No




Information on

ANNEXURE-1

source of Water and its u

se by project proponent

Stellar Jeevan |

[ ———
e : -
i _,___,___!‘j!ﬂ?__?.f_!ES_PL"Jl‘L— “’"‘"“IT: Stellar Constellation projects
2. Name of Builder/Name of Housing Pvt. Ltd.
Group —
e GH-03, Sector-1, Greater
S Address of thle project Noide West
Name of the Contact Person Mr. K.K. Saraswat
¥ Contact details (Mob. E-malil) 9910156833,
facIIItymanagerjeevan@hfmpl
.in
g, Spatial co-ordina es Latitude : 28.56615
(Latitude & Longitude in Decimal Longitude :77.44823
e Degrenes d C feted & O ied
& | Status of project (Completed & omplete ccupie
| ' oocupied!gnder construction & &Buﬂding photo attached
! occupied/under Cons"@%‘—)(#—z)/’—‘ nnexure-2)
ER Total area under the project (M : 72642.0
1
| 8. Constructed/under consfruction area of |: 301261.95
J project (m? _
f_g . Project approved from Authority/RERA Yes
ik (Yes/No)
| 10. Number of flats/shops constructed/to 1973 Flats and 50 Shops
be constructed A0 sTeMpaniy
1. Number of inhabitants 8878
12. Completion certificate obtained from Yes ( Attached Annexure-3)
GNOIDA (Yes/No)*
13. Occupancy certificate obfained rom Yes J
GNOIDA (Yes/No)*
14, Name of Groundwater Block Bisrakh J
15. Type of Block Over-Exploited
(Safe, Semi- Critical, Critical, Over
Exploited)
16. Sources of water Municipal water ( Greater
(Groundwater/Surface water/ Recycle Noida Authority)
water)
17. Quantity of water requirement 1300 KL \
Ground water (in KL) Nil 1
Surface Water (in KL) Nil
Recycled Water (in KL) 200 KL
Water supply from GNIDA 1200 KL
18 NOC from CGWB for ground water
abstraction
a) NOC obtained (Yes/ No)* NO
b) Applied (Yes/ No)* NO




ANNEXURE-1

S i~ e e b S 5 e e e ———

o Permissible Groundwater withdrawal 1. No.of Borewell:-Nil
quantity (KL) a) Commercial =
b) Domestic =
2. Withdrawal of
Groundwater permitted:
a. Commercial KLD =
b. Domestic KLD =
c. Others (KLD)=
Flow meter available at borewell NA J
| (Yes/No)#
' Logbooks maintained or not Authority water supply Log book
(copy of logbook for 3-.months to be maintained \
: Attached)
oo |Incase of use of Surface water NO |
- Permission from Surface Water taken from NA
irrigation department j
{Yes/No)
Source of surface water intake (Name of river/canal NA J
etc) .
Quantity of surface water intake (KL) NA J
Flow meter available at intake point NA J
(Yes/No)#
\ Logbooks maintained or not (copy of logbook for 3- NA
months to be attached)
21 Use of Recycled Water For Irrigation and surface cleaning

Source of Recycled Water

| own STP

Mode of receiving recycled water NA

(Pipeline/Tankers/others)

Agreement with recycled water provider NA
| (Yes/No)*

No. of Tankers recycled water NA

received#

Quantity of recycled water received (KL) NA

Receipt/Logbook maintained for recycled water
(Yes/No)*

Yes (Annexure-4)

Availability of Bills /invoice for purchase of recycled

water, if any (Yes/No)*

NA

*Relevant documents to be provided with duly filled format

#Photographs to be attached
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s igsible Groundwate
| quantity (KL)

ity

| (Yes/No)¥

~in case of use of Surface water

'[Mg-;v She

5 F withdrawal

|

1. Nc):. (o:f Borewell;
a) Commercial =
b) Domestic --=l EH‘Q
2, Withdrawal of
groundwater permitted:
a) Commercial (KLlﬁ)-_-.
b) Domestic (KLD) =
c) Others (KLD) =

“Flow 'ﬁ'ié'te’t""ﬁ\}'a'iql'é-fi’le at borewell

“Logbooks maintained or not
(copy of logbook for 3-months to be

attached)

'—Permission from Surface Water taken
from irrigation department (Yes/No)

Source of surface water intake (Name
of river/canal etc.)

Quantity of surface water intake (KL)

Flow meter available at intake point
(Yes/No)#

—

“Logbooks maintained or not
(copy of logbook for 3-months to be

attached)

L21.

Use of Recycled Water

Source of Recycled Water

Mode of receiving recycled water
(Pipeline/Tankers/others)

Agreement with recycled water provider
(Yes/No)*

No. of Tankers recycled water
received#

Quantity of recycled water received
(KL)

Receipt/Logbook maintained for
recycled water (Yes/No)*

Availability of Bills /invoice for purchase

of recycled water, if any (Yes/No)*

*Relevant documents to be provided with duly filled format

# phﬂ!’ﬂﬂvaﬂh.— 7 P B AT |






